
.~ JULY apt 1$10 Rule 17'1 

[Shrl Geor~e Joseph Mundacltal] 
the Minister of Home Affairs may 
make a statement thereon &nd 
inform the House as to the steps he 
contemplates, to prevent a break-
down of law and order in the state 
of Kerala. 

(Iv) REPoRTED KILLINC OF SEVEN P!:R-
SONS rN V1LLAGE VENUPUR IN AZAMGARH 
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(v) REiPOInED SHORTAGE OF GSSEN1.'1AL 
COMMODrrJ;F.s IN MIzORAM 

DR. R. ROTHUAMA (Mizoram): 
Sir, I woald like to bring the follow-
ing matter to 'the notice of the con-
cerned Minist~r and to the House 
under Rule 377. 

There have been acute scarcity 
of supply of essential commodities-
Rice, salt, M.oil, sugar, diesel, petrol 
and kerosene for the last five months 
thoughout Mizoram. 

In his reply to illY unstarred ques-
tions the Hon'ble Minister for Civil 
Supplies stated that supply essential 
commodities to Mizoram from. .Jan-
uary to June 1980 were-rice 40,000 
tonnes, su~~r 171 tonnes, salt 2000 
tannes, r14pe seed on 100 m. tonnes. 

The factual position in Mizorau.-
duirng the periOd. from January to 
June, 1980 is that salts, sugar, Tape 
seed oil were not at all available at 
Government controlled rate through 
public distribution Agencies any-
where in Mizoram. I personally 
know that salt was being sold at Rs. 
5 per kg. from January to June 1980, 
in blackmarkets, raPe seed oil, ~ugar 
were not available at all except 
through blackmarkets. Even F.e.I. 
rice was not available through Fair 
Price Shops from February to May, 
1980. Kerosene and petrol are out of" 
reach for the general public even for 
carrying materials of co-operative-
societies meant for the village. 

Members of Cooperative Society, 
N. Vanlaiphai constituency met me 
personally in May, 1980 and narrated 
to me their utter inabilities to get 
petrol from the Government depots 
for carrying materials meant for N. 
Vanlaiphai constituency. On the other 
hand. I personally saw that Jiesel 
and petrol are not the problems for 
any officials in Mizor~m for sendin, 
and bringing their children to and 
from schools by Government vehicles. 
Yet diesel and petrol are being sold 
in villages and towns through black 
markets at Rs. 10-15 per litre by 
some local people connected with the 
Ministry. 

I got reUa ble information from one-
at the sitting MLAs of Mizoram that 
salt and sugar received from the Cen-
tral Government are being purchas~ 
in bulks immediately on arrival to 
Aizawl town by big businessmen and 
merchants having intimate link with 
the present Ministry. In turn these 
items are being resold in black-
markets through their agents in towns 
and villages at extremely high prices. 
Salt costs Rs. 5 per kg. sugar Rs. 10 
per kg. 

Even now one Rajya Sabha M.P. 
Shri Lalsawia who arriVed yeste.rtlay 
im.m.ediately informed me that rice. 
sugar, kerosene, rape seed oil are not 
.available at aU in Aizawl, capital ot 


